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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE

MONTH OF JANUARY, 2024

INSTITUTION DISPOSAL __|CLOSING
s.No. KIND OF CASES |;§EXI:(;J: FB[ DB|  SB| TOTAL| FB] DB| _ SB| TOTAL|BALANCE
MAIN CASES : 01.01.2024 31.01.2024
—_|CIVIL SIDE:-
1 cCIVIL FIRST APPEAL 13127] of 16 215 231 g g 232 232 13(9);2
2 CIVIL SECOND APPEAL 4934] 0 0 97 97 o 5 - ; 5
3 | EXECUTION FIRST APPEAL gi g g 3 3 - 5 5 o2
EXECUTION SECOND APPEAL
; CIVIL MISC. APPEAL 35434| 0| 119 640 759] 0 68 422 42‘;' 35;22
6 | CIVIL REVISION 663] 0 0 50 50| O o 2 gt
7 CIVIL REVIEW 854] 0 7 75 82| O 8 2 5 :
8 INCOME TAX REFERENCE 0] 0 0 0 0] O 0 - . o
9 OTHER TAX REFERENCE 128] O 1 0 11 O 0 c =
10 | TAX CASES o] 0 0 0 0] 0 0 0 : 2
11 CUSTOM APPEAL 9] 0 4 0 4 0 0 0 2 ;=
12 INCOME TAX APPEAL 408] 0| 37 0 371 0 4 0 2
13 WEALTH TAX APPEAL 4 0 0 0 0] O 0 0 0 =01
14 SALES TAX REVISON 560] O 0 48 48] O 0 7 7 g
15 | TESTAMENTARY CASES 0jo © 0 o] 0 0 0 0 =
16 COMPANY PETITION 6] 0 0 0 0] O 0 0 0 5
17 COMPANY EXECUTION PETITION 0] 0 0 0 0] O 0 0 0 :
18 COMPANY APPEAL 8] 0 0 0 0] O 0 0 0 .
19 COMPANY APPLICATION 132] 0 0 1 1 O 0 0 0 1
20 | COMPANY SUIT 16] of © 0 o] o 0 0 0 16
21 COMPANY LIQUIDN. CASES 35] 0 0 0 0] O 0 0 0 35
22 ELECTION PETITION 5] 0 0 4 4 0 0 1 1 8
23 | SPECIAL APPEAL (CIVIL) 311 0 1 0 1 0 0 0 0 32
24 SPECIAL APPEAL (WRITS) 2492| 0| 138 0 138] 0| 87 0 87 2543
25 CIVIL CONTEMPT 1931] 0] 22 90 112] 0] 12| 130f 142 1901
26 CIVIL WRITS 95220 0| 155| 1658| 1813] 0| 177| 2371| 2548 94485
27 | RECRIMINATION PETITION 0] 0 0 0 o] o 0 0 0 0
28 CROSS OBJECTION 681] 0 2 2 4 0 0 11 11 674
29 CIVIL REFERENCE 5] 0 2 0 2] O 0 0 0 7
30 | CIVIL TRANS. APPLICATION 198] 0 0 45 45| 0 0 47 47 196
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 511 0 0 8 8]l 0 0 0 0 59
TOTAL (A) 157049| 0] 504| 2937| 3441] 0| 357| 3359| 3716| 156774
CRIMINAL SIDE:-
1 MURDER REFERENCE 11 0 0 0 o]l 0 0 0 0 1
2| CRIMINAL APPEAL 29712] o] 37| 219] 256] O] 16| 112| 128] 29840
3| CRIMINAL REVISION 13012] of 0] 203] 203 of o] 227 227 12988
4 CRIMINAL MISC. PETITION 24005] 0 0 599 599] 0 0| 1032| 1032 23572
(U/S 482 CR.P.C)
5 CRIMINAL MISC. BAIL 2355] 0 0| 1418| 1418] 0 0| 1428 1428 2345
(U/S 438 & 439 CR.P.C.)
6 CRIMINAL CONTEMPT 20] O 0 0 0] 0 0 0 0 20
7 CRIMINAL REFERENCE 1 0 0 0 0] O 0 0 0 1
8 HABEAS CORPUS 30] of 37 0 371 of 26 0 26 41
9 CRIMINAL LEAVE TO APPEAL 849] 0 8 51 59] 0 0 30 30 878
10 | CRIMINAL WRITS 2123] 0f 22| 188] 210] ol 10| 218] 226 2107
11 | CRIMINAL REVIEW 110 0 0 ol o[ o 0 0 1
TOTAL (B) 72109] O] 104| 2678| 2782| o| 52| 3045| 3097| 71794
TOTAL (A+B) | 229158] 0| 608 5615] 6223| o] 409| 6404| 6813| 228568
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR -
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JANUARY, 2024

INSTITUTIO DISPOSAL CLOSING
S.No. KIND OF CASES ;';Exl:éj: ¥B] DB] __ sB] TOTAL| FB] DB] _ SB TOW!BALANCE
MISC. CASES.:- 01.01.2024 31.01.2024
CRIMINAL SIDE:-
7 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5417| 0| 5] 134] 189] O] 32[ 118] 150] 5456
2 |BAIL & STAY IN CRL.REVISION a767] of o] 160] 160] o] o 135] 135 4702
3 |BAIL & STAY IN CRL.MISC.PET. 22714] 0 0 520 520] O 0| 638 638 22596
4 |BAIL&STAY IN CRL.TRAN. PET. & CRL 1825] 0 0 166 166] 0 0 132 132 1859
5 |BAIL & STAY IN CRL.CONT.PET. ol O 0 0 0] 0 0 0 0 0
6 |BAIL & STAY IN CRLLA 17] O 0 0 0] 0 0 0 0 17
7 |CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 983| 0 2 68 70 0 8 L & o71
TOTAL (C) 35723] o] 57| 1048] 1105] o] 35| 1102] 1137] 35691
2 | CRIMINAL TRANSFER 83l o] o 8 8l o] o 4 4 87
3 | STAY IN HABEAS CORPUS 13 o] 2 0 2] o] 1 0 1 14
TOTAL (D) 9] o] 2 8 10] o] 1 4 5 101
TOTAL (C+D) 35819] o] 59| 1056] 1115] o] 36| 1106] 1142] 35792
TOTAL (A+B+C+D) 264977| o] e67] 6671] 7338| o] 445| 7510] 7955] 264360
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAYINI. T. APPEAL 40] O 3 0 3] O 0 0 0 43
2 |STAY IN W.T. APPEAL / CUSTA 12| O 4 0 4 0 0 0 0 16
3 |STAY IN O. T. REFERENCE 116] O 0 0 ol O 2 0 2 114
4 (STAYIN S. T. REVISION 474] 0 0 40 40| O 0 4 4 510
5 |STAY IN CIVIL IST APPEAL 4844] 0] 13| 165] 178] 0] 4| 524] 528] 4494
6 |STAY IN CIVIL 2ND APPEAL 2276] 0] 0] 90 90] o] o] 20 =20 2346
7 |STAY IN EXE. FIRST APPEAL 102] 0 0 2 2] O 0 1 1 103
8 |STAY IN EXE. 2ND APPEAL 23] 0 0 0 0] O 0 0 0 23
9 |STAY IN C. M. APPEAL 10042] o] 91] 202] 293] o] 26| 86| 112] 10223
10 |STAY IN CIVIL REVISION 632] o] o 39 39 of o 45 45 626
11 |STAY IN CIVIL CONTEMPT 20l o] o 0 of o] o 0 0 20
12 |STAY IN SPL. APPEAL (CIVIL) 22] O 1 0 1 O 0 0 0 23
13 [STAY IN CIVIL TRANS. APPLN. 1811 o] o] 43 43[ o] o a1 a1 183
14 |STAY IN COMPANY CASES 20l o] o 4 4 o] o 0 0 24
15 |STAY IN SPL. APPEAL (WRIT) 2203| 0] 127 ol 127] o] 72 o 72 2258
16 |[STAY IN WRIT PETITION 60485| 0| 124| 1554| 1678] o| 85| 1526] 1611] 60552
TOTAL (E) 81492) of 363] 2139] 2502| o] 189] 2247 2436] 81558
2 | CIVIL MISC. APPLICATIONS 4434 0f 36| 243] 279 O] 23| 230 253| 4480
3 | CIVILMISC. CASES U/S-5 12069| 0| 133] 431] 564] 0| 47| 540] 587] 12048
4 EXE. MISC.APPLICATION 0] 0 0 0 0] 0 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 1 0 0 0 0l 0 0 0 0 1
TOTAL (F) 16504] 0] 169] 674] 843] o] 70| 770] sa0] 16507
TOTAL (E+F) 97996] 0] 532| 2813| 3345 o| 259] 3017] 3276] 93065
TOTAL (C+D+E+F) 133815] 0] 591| 3869] 4460] o] 295] 4123| 4418] 133857
GRAND TOTAL (ATOF) 362973) 0[1199] 9484 10683 o] 704]10527]11231] 362425
Dt. : 12-02-2024 17:44
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